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THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) to (c).
The required information has been
called for from the State Govern-
ment and will be laid on the Table of
the Sabha on receipt.

Fallure of Haryana Government to
set up District Harijan Welfare Ad-
visory Committees

8210, SHRI B. 8. BHAURA: Will
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether Haryana Governmenit
have failed to set up district Harijan
Welfare Advisory Committees which
were to recommend loans and subsi-
dies for various Harijan Welfare
Schemes; 1if so, the facts thereof;

(b) whether the fund earmarked
for those schemes might lapge due to
thig reason; and

(c) the action taken in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) to (c).
According to information available
with Government, District Harijan
Welfare Advisory Committees have
been constituted by the Government
of Haryana and funds have also been
sanctioned by the State Government
on the basis of the recommendations
of such Committees.
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